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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, - 

NEW DELHI 

Original Application No. 383 of 2023 

President Garden City Residential Welfare Society 

... Applicant 

Versus 

T State of Punjab 

.... Respondents 

Reply / Status Report of Environmental Engineer, Regional . 

Office-2, Ludhiana on behalf of Punjab Pollution Control Board i.e. 

respondent no.1 

Respectfully Showeth: 

1. That the above-mentioned case is pending before the Hon'ble National 

Green Tribunal. In compliance to various directions of the Hon'ble 

National Green Tribunal issued from time to time in the above- 

mentioned case, the respondent Punjab Pollution Control Board is filing 

replies / status reports before this Hon'ble Tribunal. The status reports 

dated 04.01.2024, 22.07.2024, 03.07.2024 earlier filed by the Board in 

the case may kindly be read as the part of reply to the present status 

report. 
- 

2. That during the hcaring the casc on 25.07.2024, the Counsel for 

Respondent No. 5 submitted that a Sewage Treatment Plant (STP) has 

been set up with the capacity of 20 KLD to cater the need of 9.5 acres 

on which the colony named ‘Garden City’ is ‘lvocated. However, this fact 

b, 
Environmental Engineer : 

Punjab Pollution Control Board o 

Repional Office-ll, Ludhiana ¥ 

1 
448



5 

was disputed by the Applicant by submitting that the STP is not 

operational. The Hon'ble National Green Tribunal was pleased to pass 

an order dated 25.07.2024 thereby directing the Board to file a report 

in this regard. The relevant extract of paragraph 3 of the order dated 

25.07.2024 is reproduced herein below for kind perusal and reference: 

3. Learned Counsel for the Punjab Pollution Control 

Board (PPCB) is directed to file a report in respect of 

setting up, functioning and compliance of the norms by 

the STP after carrying out the spot inspection at-least one 

week before the next date of hearing by e-mail at judicial- 

ngt@gov.in preferably in the form of searchable PDF/OCR 

Support PDF and not in the form of Image PDF. 

. That in compliance to the order dated 25.07.2024 of this Hon'ble 

Tribunal, the site of residential colony was visited by the officers of the 

Board on 24.08.2024 and the Sewage Treatment Plant installed in the 

colony was found locked and no one was available at the site to open 

the lock. The site was again visited by the officer of the Board on 

04.09.2024 and the Sewage Treatment Plant was found in operation. 

The officer has collected the sample from the inlet as well as outlet of 

Sewage Treatment Plant and the samples were sent to the laboratory of 

the Punjab Pollution Control Board at Ludhiana for analysis. The 

relevant facts with regard to the collection and analysis of samples are 

given below. i 

a) A copy of the data sheet prepared by the officer of the Board 

at the time of visit and collection of samples and also signed 

by Sh. Ravi Kumar, STP operator is enclosed as Annexure-A. 

b) The samples were analyzed for the 06 parameters of pH, TSS, 

TDS, COD, BOD, O&G and as per the contents of the analysis 

report, the parameters were found to be within the prescribed 

limits. A copy of analysis report dated 12.09.2024 is enclosed 
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¥ ineer 

€ vhnnmenhl 
Eng 

P:nnb Pollution Contro
l Board 

oqlnn-lo tice-ll, Ludhiana

2 
449



3 

c) The land area developed by the residential colony was found 

to be 0.134298 acres (650 sq.yard.) as per Karnal Technology. 

By considering the upper limit of hydraulic loading of treated 

effluent in sandy loam soil of Ludhiana ie. 225 

m3/hectarc/day (91 m3/acre/day), as per hydraulic loading 

of treated cffluent notified by the Ministry of Environment, 

Forest and Climate Change vide notification nol. GSR.35E 

dated 14.01.2016, the land area was not found sufficient to 

discharge treated effluent @ 20 KLD as in the land area of 

0.134298 acres devcloped under Karnal Technology, only 

12.22 KLD effluent can be discharged. 

d) The project proponent has not installed any inlet meter, 

discharge meter and sub energy meter with its STP. 

e) No record has been produced with regard to STP operation. 

f) At present 27 plots out of total 70 plots in the residential 

colony are occupied. As per the calculations, STP of capacity 

44 KLD is required to treat the domestic sewage of the 

residential colony as per present occupancy of 27 plots (15 

person per plot) in an area of 9.56 acres. The calculation is 

shown in the tabular form below: 

‘No. of occupied plots | 27 Plots @ 15| 405 persons 
residents each per 

plot 

Commercial Plots 3 shops @ 2 persons 6 persons 

Flow for 405 | 405 @ 135 | 54.675 M3/day 
residents lit./person/day 

Considering 1351tr/ |6 persons @ 45| 0.27 M3 /day 

person/day & 6 |ltr/day (shops) 

persons @ 45 

Itr/day (shops) 

Total domestic | : 54.945 M3/day 
water required 

Waste water generation @ 80 % of the total domestic water 
i.e. 43.956 KLD 

Environmental Engineer 

Punjab Pollution Control Board 

Regional Office-ll, Ludhiana 
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:\\s pcr'nonn§ ?f Punjab Urban Planning and Development 
uthority Building Rules, 2021 criteria for population may be 

taken as 15 persons per plot. 

8 !n case of full occupancy, the colonizer will be required to 
install Scwage Treatment Plant of capacity 116 KLD. The 
calculation of wastewater discharge in case of full occupancy 
is shown in the tabular form as under: 

No. of plots 170 "Plots @ 15] 1050 
| residents each per 

. l plot 

Commercial Plots ’ 24 shops @ 2 48 

| persons 
Flow for 1050 ' 1050 @ 135 | 141.750 M3/day 
residents Considering | lit./person/day 

135 Itr/ person/day |48 persons @ 45| 2.16 M3 /day 

& 48 persons @ 45 |ltr/day (shops) 

| Itr/day (shops) | 

Total domestic water “ 143.91 M3/day 

required ! 

Waste water generation @ 80 % of the total domestic water i.e. 

115.128 KLD - 

That the above analysis, reveals that though the Sewage Treatment 

Plant of capacity 20 KLD installed at the site is meeting with the 

standards of the prescribed parameters, but the STP is not adequate 

for the present occupancy of 27 plots (15 person per plot) and also the 

land developed as per Karnal Technology is not adequate for the 

discharge of treated effluent of present occupancy. 

4) 

That the reply / status report is submitted in compliance to order dated 

25.07.2024 for kind consideration of the Hon'ble Tribunal. 

Submitted by 

Date: [6.10-2024 Environmental Engineer 
Punjab Pollution Control Board, 

Place: Ludhiono: Regional Office-2, Ludhiana
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FUWEA w0 

ANNEXURE-A 

Punjab Pollution Control Board 

REGIONAL OFPICE, Lanthilana 

DETAILS TO NESUPPLIED FOR THE COLLS LCTION OP SAMILE 

TARTA 

A S\ 
1. Name & Addressofthe Industy. P\ Dgomate q“‘{u‘l‘f“b\’“’e“.’:uu $ ok 

(Dimgecd Gt Cikg, Villsye O 9 Pasads 

Qalaanssw 2, Sudbdoma 

. Raw material used 

L0 Prduat Panidaadiad C.,\ma 

m Processes involved 

41 Givethe name ofthe processes Al in Spaashom 
Inperation at the time of sampling 

i) The number of wasie water streams owme 
from different processes alonghwith 
discharge of cach 

5.0 Quantity of industrial efMueat _ 
Discharge per hour (in ltres) 

W) lsthe discharge of industrial eMuent PR ot 
continuous on ntermittent and if ! 
intermittent, day & time of its ischarge 

i) 1s the quantity and quality of industrial ~on- wmiter 
effluent from different sircams uniform 
throughout or not 

lowdakian ) 
i¥)  Present methiod of disposal of industrial efMlucnt owe lamd (r 

6. 1) Workinghours B 

W) Closxdday sbr 

7. Number of oulets through which Industrlalefflucat one 
Is discharged/carried outslde the Indusiry 

- 8. Name of the occupstsrspreseninlve of heIndusiry Sl Rowt w(bi 
With designation present ot the tme of sampllog 

9. Prozesses not worklng at the thme of sampling & \hy? —_— 

10. Parameters to bo analyzed 

. s 
Ak [ourtel | Puewakta j 

> le ample preserved for (1ick) R, [P Oy \bov, Pt, TS, TS! 

Sana 

B frou | cod 

BTl faos o\‘\t 
_ 

tal Enginecer 

E:&L&n:c::l‘:t:::n 
Control Board 

D i 

Qsaional Office-ll, Ludhian
a
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D Organle parameter (freeser below 40°C) ) Metals (1 Tess than 2 with 11NO) 
W) Cynnide (pM above 1° with NaD1) W) Oil & Grease (separate 1 lir sample) V) Others 

12, Detnile visual report of Water & Alr g o 13.9)  Neme the components of the ETP R in phestion 
Which were working 

i) I any component was not working, Why? 

14. Date & Time of colecting the sample 0u.09.2024, O4.09 Pm 
15, Temperature In °C 

16. Colour and odour of the sample Oulek- - tphleoiale - 
ouklek > St 

Os\fla 

TS ol oEle 

17. Type of sample collected grab or 

15. Point of sample collection 

19. Remarks: - 

occupier/representative of the industry. 
bortles and sealed .... aring inseription of 
AEE. 

) g!.\MfiHjhd#&&.‘quEE Pt 

4. 

Sigasture of the accupontRepresentatlve 
of the Industry with designation collecting the sample 

Received sealed/unsesled end preserved sample on 
.... through S| 

BOARD ANALYST 

Environmental Engineer 

Punjab Pollution Control Board 

Regional Office-li, Ludhiana 

| 
|
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ANNEX uki -8 

Punjal Pollution Control Boafii Zonal Laboratory, E-018-B, 27 Floor, 
Phase-5, Focal Point, Ludhiana, e : 

L T 
~ Water Amalysis Report 

1 Laboratory Sample no.: E 121/Zonal Lab/2024 
2. Name of Industry : * % M/Dynamic Infra Developer P, Ltd,, 

= | (Project Garden City) Village: Dharour, 
= ! Dehlon Road, Sahnewa), Ludhlana = / o simdeTs yeAe FgaH 9% 3. Rame of Sample Collecting Officér :* Er. Aushwinder Singh,] 

1. Type of Sample : Grab © i g e 5. Date o: gamnlc Collection : 04.09.2024 e 1 1LY 
©.  Date of Receiving: 4.09.2024 7 eese 7. Method Followed b 300925/ methods of ATFAY 724 LS, 
_Re . p FYF I 

Paramecters Inlet [ Outide 

R A 75 [ ke d} 
Total Suspended Solids (mg/l) | 113 29 
Total Dissolved Solids (mg/l) 681 540 

L 4. Chemical Oxygen demand (mg/l) 264 120 

17 B Bio-chemical Oxygen Demand (mg/l) 60 22 
I 6. | Oil & Grease (mg/I) BDL BOL. 
Remarks :- 

1. BDL means Below Method Detection Limit. 
2. Mo specific standards are prescribed as per EPA, Howsever if any stringent/other 

standards have been imposed by the board, the same shall prevail. 

A .. A 
)unlop;d‘:luant o‘f‘);r, 

Zonal Lab, Ludhiana 

Ends. No. Foh 263~ omu%h#hh 
. A copy of the above is forwarded to the following for information and neces ry dction 

please along with data sheet:- 

1. The Chief Environmental Engineer, Punjab Pollution Control Board, Ludhiana. 
2. The Senior Environmental Engineer, Punfab Pollution Control Board, Zonal Office-1, Luchiana, 3. The Enivironmental Engineer, Punjab Poliution Control Board, Regional Office-2, Luchiana. 

S:unm-é%menr, 
k Zonal Lab, onal Lab, Il‘.\u:{n;:nn 

Environmental Enginecer 
Punjab Pollution Control Board 
Regional Office-lI, Ludhiana 

\ ()
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